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4. Smt.Tanuj Chandra
The Senior Divisional Finance Manager,
Northern Railway,
State Entry Road,
New Delhi.
..... Respondents
(By Advocate : Shri Rajinder Khatter)

ORDER (ORAIL)

SHRI _SHANEER RAJU., JUDICYAI MEMBER :-

jearned counsel of the respondents states that
in pursuante to the directions of this Court,
respondents have calculated the arrears in respect of
applicants from the date of acecord of temnorary status
and for release of arrears, the matter 18 in

consulttation with the Finance.

2. In view of the above, the respondents are

directed to accord to the applicants arrears within a

period of two months from the date of receipt of a

copy of this order, failing which a serious view would

he taken against them.

3. In view of the above, the present CP is
accordingly disposed of and notice issued to the

reapondent NO.2 is discharged.
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(R.K. UPADHYAYA) (SHANKER RAJU)

ADMINISTRATIVE MEMBER JUDTCTAL MEMBER

/ravi/





